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this programme of replantation, re- 
juvenation and also additional plan­
tation is very much necessary and to
tliat extent we cannot take away
these various subsidies or incentives
which may harm this important com­
modity of ours.

SHRI M. N. GOVINDAN NAIR:
Even during British rule, the foreign
companies were denied any financial
aid by the then Government. What
is the provocation for the present
Government to give subsidy for re­
planting to these plantations?

SHRI MOHAN DHARIA: This is
a labour-oriented and also export- 
oriented industry and here as I have
said, all companies are treated on par
under FERA if their equity capital is 
less than forty per cent. So, under
the circumstances, even according to 
the existing law, I cannot make any 
discrimination. However, as the
Members have suggested, whether this 
could be examined, I have said that
this could be examined.
; SHRI KRISHNA CHANDRA HAL- 

EfER: The Minister in his reply has
stated that under this scheme 2,208 
applications in the organised sector
and 2018 applications in the small
growers sector have been approved. I 
would like to know how many of
them were actually given the subsidy
in Assam, West Bengal and South-
West region and how much money
has been distributed to the small
growers sector and the organised sec­
tor.

SHRI MOHAN DHARIA: I would
jiVe to have notice for this.

World Bank Aid to Maharashtra State 
Schemes

*563. SHRI NATVARLAL B. PAR- 
MAR: Will the DEPUTY PRIME 
MINISTER AND MINISTER OP
FINANCE be pleased to lay a state­
ment showing:—

whether the Maharashtra State
Government had submitted various

schemes to the World Bank for get­
ting aid; \ .

(b) if so, the details of the schemes
and anticipated assistance frorti the
World Bank; and

(c) the broad terms and conditions,
for aid an<j assistance from the World
Bank?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI
SATISH AGARWAL): (a) to (c).
A statement is laid on the Table of
the HoUse.

Statement
(a) and (b). The State Govern­

ments are not eligible to negotiate for
loans directly with the World Bank.
The Government of India has posed
the following projects in the Maha­
rashtra State to the World Bank for
assistance: —

(i) Maharashtra Water Sup ply
and Sewerage Project.—This project
aims at improving the water supply
and sewerage facilities in six muni­
cipal towns and 104 Village pan- 
chayats in the Bombay Metropolis
tan Region. The World Bank Group* 
assistance of $ 47 million. (Rs. 38.8?
crores) is expected to b6 received
for this project. The negotiations
for the credit are currently being
held in Washington.

(ii) Maharashtra Composite Irri- 
aation Project.—This project coo*
sist of the following six major irri­
gation projects and the related
Command area development works:

fesrtmVe
■ ■'Cost

crores)

(a) Bhima . * « •
(b) Kukadi *: . • . 86-c»
(c) Krishna . . . . 65*50
(d) Warna . . . .
(e) UpperPenganga. ..
(f) Upper Wandbfc , * . , 66'Sk̂ !     —.  -•  '•
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The? Bhima -component of the Pro­
ject is likely to be financed by the 
International Fund lor Agricultural 
Development (IFAD). The total
credit assistance from the World 
Bank Group and IFAD for this Pro­
ject is likely to be of S 250—<270 
million (Rs. 206.75 to 22’3.29 crores). 
The project is currently under 
appraisal by the World Bank and 
the negotiations are likely to be 
held with the World Bank and IFAD 
some time in July-August 1979.

(iii) Rural Electrification Project. 
This is a multi-State Project ot 
which Maharashtra will be one of 
the beneficiary States. The total 
credit for this project is likely to be 

150 million (Rs. 124.05 crores). 
The Project is expected to be nego­
tiated with the World Bank by mid­
dle of April 1579.

In addition to the above projects, 
the. Thai Vaishat Fertiliser Project is 
currently under appraisal of the 
World Bank. ,

to. The World J3ank loans are re­
payable over a period of about 20 
years with a grace period of 3—5 
yearfe. T'he rate of interest on ' the 
World Bank loans is fixed each quar­
ter and for tljie current quarter, beg­
inning January 1979, it is 7 per cent 
pei*'annum.

The International Development As­
sociation (IDA) which is a soft loan 
affiliate of the World Bank, gives
credit assistance with repayment per. 
iod of 50 years, Inclusive of a mora­
torium of 10 years. These credits are 
interest free and carry only a service 
charge of 0.75 per cent per annum.
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SHRI YASHWANT BOROLE; The 
World Barik‘ loan has to be repaid 
within 50 years with quarterly inte­
rest at 7 per cent for the projects at 
Bhima, Kukadi, Krishna, Warns, etc. 
in'Maharashtra. Is it not possible to 
get International Development Asso­
ciation loan so that Maharashtra State 
need not have to pay any interest, as 
it is?

SHRI SATISH AGARWAL; The 
hon. Member has referred t0 certain 
projects mentioned in my reply, that 
is, in regard to Bhima, Kukadi, 
Krishna, Warna etc. etc. These six 
major irrigation projects and the relat­
ed command area development are also 
there for the World Bank Assistance. 
But in regard to the period for re­
payment in so far as the World Bank 
is cobbernftd, that is' not 50 years, but
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it is only 20 years with a grace period
of 5 years and the rate of interest is
decided every quarter and for this
quarter it has been decided at 7 per
cent. So far as the assistance from
other such institutions like the In-
ternational Development Agency is
concerned, that is the credit that is
not made available to all projects, but
for Maharashtra composite Irrigation
project. Weare negotiating IDA
credit.

SHRI SHYAMNANDAN MISHRA:
At what stage does the Central Gov-
ernment come in? Whether they are
associated with the commencement of
the negotiations with the World Bank
or they come at the final stage? If they
are associated since the commence-
ment of the negotiations, then is any
dimension indicated to the Central
Government of the amount of assis,
tance that would be required from the
World Bank and if that is so, does it
lie with the Central Government to
drastically reduce the amount that
may be ultimately given to the State
Government?

SHRI SATISH AGARWAL. There
is no question of drastically ;educing
the amount. The Central Govern-
ment is associated with all these pro-
jects from the very commencement
alter they are received from the State
Governments and the Administrative
Ministry and from there they go to
the Planning Commission and so we
are there from that particular stage.
And whatever assistance is received
from the World Bank Group it is re-
ceived by the Central Government, it
goes to the Central POOl and from the
State Governments, we receive the
Bills stating that they havs spent this
much amount. The moment the Bills
are received by the Central Govern-
ment, We sent them to the World
Bank and the World Bank within one
mC'Dt':1 credits the amount to our ac-
count and the money is released.
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Facilities at Silchar airport

*565. SHRIMATI RASHIDA HAQUE
CHOUDHURY: Will the Mini~ter of
TOURISM AND CIVIL AVIATION be
pleased to state:

(a) whether the present Iacilitres at
Silchar airport are quite inadeuuate

to meet the huge crowd;

~

(b) if so, whether Government are
planning to extend the terminal build-
ing; and




